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IN TR O D U CTIO N '

1. the Chairman of the Estimates Commitiee, having been authorised b> 
the Committee, present this Sixty-ninth Report of the Estimates Ccnrmittce 
on the action taken by Government on the recommendations com aired in 
the Fourth Report of the Estimates Committee (Second Lok Sabha) 
on the Ministry of Education— ^Elementary Education.

2. The Fourth Report of the Estimates Committee (Seccr.d Lok Sabha) 
was presented to the Lok Sabha on the 13th March, 1958. The Govern
ment furnished their comments on the recommendations contained in this 
Report in January, 1959. The replies were examined by the Study Group 
‘ F ’ of the Estimates Committee on the iith  September, 1959- Further 
information required by the Study Group on certain points was received from 
the Ministry of Education on the 30th October, 1959 and examined by the 
Study Group on the 30th November, 1959-

3. The Report has been divided into the following four Chapters

I. Report

II. Recommendations that have been accepted by the Government.

III. Replies of the Government that have been accepted by the
Committee^

IV. Replies of the Government that have not been finally accepted by
the Committee.

4. An analysis of the action taken by Government on the recommenda
tions contained in the Fourth Report (Second Lok Sabha) of the Estimates 
Committee is given at Appendix ‘ C  It would be observed therefrom that 
out of 44 recommendations made in the Report, 36 recommendations i.e., 
81-8% have been fully accepted by Government, while i recommendation
i.e., 2*3 %  has been accepted partly. O f the rest, the replies of Government 
in respect of 2 recommendations i.e., 4-5 % have been accepted by the Com
mittee while those in respect of 5 recommendations i.e., 11 4 % have not been 
accepted by the Committee.

N e w  D e l h i ,  H. C. DASAPPA,
Chairman,

December 18, 1959 Estimates Committee.

Agrahayana 27, 1881 (5).

(V)



REPORT

The Estimates Committee in para i6 of Their Fourth Report (Second 
Lok Sabha) had commented on the absence of an all-India policy in the field 
o f pre-primary education and had recommended that some broad principlee 
might be thought out in consultation with the best educationists and psy
chologists in the country and placed before the State Education Departments 
for the guidance of the various educatioral institutions. While agreeing with 
the views of the Committee in the matter, the Ministry do not appear to have 
taken any concrete steps in this direction. Since pre-primary education is the 
very foundation of education at various stages and in different fields  ̂ the Com- 
mi nee are of opijiion that the Ministry do have a definite responsibility for 
placing it on proper footing. They, thereforê  urge that steps should he taken 
without further loss of time to implement the recommendation on the lines indi
cated by them in their original report.

2. The Committee had further reccmmcrdcd in para 65 that the ques- 
t on of providing additional amenif'es To the pr'mary schcol teachcrs in the 
form of free medical attendance, free housing, zrd free education for their 
children upto the secondary stage might be sympathetically considered. The 
Ministry have stated that while they are in full sympathy with the reccmmerda- 
tion, its implementation would involve large expenditure and the State 
Governments would not be able to provide these amenities for a long time to 
come. The Committee feel that at least the amenity of free education upto the 
secondary stage to the children of the primary school teachers can be provided 
without much difficulty. In certain States this is already free to the 
children of all non-gazetted employees but not to those employed by the 
local bodies. The Committee are, therefore, of the view that free education up 
to the secondary stage should be provided to the children of all primary school 
$eachers including those ^ployed by the local bodies.

3. In para 153, the Committee had recommended that ihe National 
Institute of Basic Education should be located in an area where seme kird of 
research in Basic Education has already been undertaken and that the necessity 
of spending another 7 lakhs of rupees for the building in Delhi in these days of 
financial stringency should be carefully examined. They had also suggested 
in this connection that the feasibility of setting up the Institute at Wardhi 
where the idea of Basic Education was given shape might be examined. The 
Ministry have stated in reply that for better supervision and control and fbr 
ensuring cooperation in research with other institutions like the Central 
Institute of Education and the National Institute of Audio-visual Educat 'cn, 
it would be desirable to locate the Institute in a rural area near Delhi. It 
has also been stated that in Wardha there was already a network of basic 
institutions and the establishment of this Institute there would mean 
partial duplication of work. The Committee consider the reply of the Ministry 
unsatisfactory for the following reasons :—

(0 A research institute of this type does not require day to day jw- 
pervision and control by the Ministry, It has to function in
dependently within the ambit of the programme and polidti 
laid dozon by the Ministry. It is thereforey not necessary that it 
should be located in or near Delhi.

C H A >  T E R I



(u) UaisoH with the Central Institute of Education and the National' 
Institute of Audio-visaul Education can be maintained by having 
periodical meetings and by constant exchange of studies and resear
ches made or papers published.

{Hi) Since in Wardha there is already a network of Basic Institutions, 
the possibility of developing these for the purposes of the Institute 
to be located there, can be explored in the interest of economy.

The Committee would, therefore, urge the Ministry to reconsider the 
m Jitter in the light of the observations made above.
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APPENDIX A

{Vide Ministr>’’s reply to recommendation No. 8, Chapter I)

Statement shotoitig the position on the question of decentralization in ad
ministration of Primary Education recommended by the Kher Committee

I. The progress made in the implementation of the recommendations 
of the Kher Committee on the part of the various State Governments and 
Union Territories is as follows;—

Recommendation No. i :— “ It will be an advantage to associate local bodies 
with administration of Primary Education in some form or other” .

This is being implemented in the States of Andhra Pradesh, Bihar, Bom
bay (in three regions— Old Bombay State, Saurashtra and Vidarbha), Madras, 
Kerala, Orissa,Uttar Pradesh, West Bengal, Rajasthan and Himachal Pradesh 
Administration.

Recommendation No. 2: (Part i ) — “ In all village-panchayats and
small municipalities the local body should be required to elect a school com
mittee and to delegate to it the task of supervising the local schools.”

This is being implemented in the States of Bombay (Old regions of the 
State), Madras, Uttar Pradesh, West Bengal, Rajasthan, Delhi and in the 
Administration of Himachal Pradesh.

Recommendation N0.2 : {Part II)— “ In district school boards and in 
bigger municipalities a school board should be constituted and charged with 
the responsibility of looking after its educational powers and an Administra
tive Officer should be appointed.”

This is being implemented in the States of Bombay (Old regions), Madras, 
Orissa, Rajasthan and in the Administration of Delhi. It has also been accept
ed by the States of Andhra Pradesh, Bihar, Kerala, Uttar Pradesh and 
West Bengal.

Recommendation No 3:— “ The Primary Schobl teacher shall continue to be 
the servant of the local body as at present and his service conditions should be 
determined by the local bodies with the sanaion of State Governments.”

This is being implemented in the States of Andhra Pradesh, Bihar, 
Bombay (in some parts of the State), Madras, Orissa, Uttar Pradesh, West 
Bengr 1 and the Administration of Himachal Pradesh (to some extent), except 
in Rajasthan where the primary school teacher is a Govt, servant.

Recommendation No. — “̂ A  sum not less than 60% of the total educa
tional expenditure of the State should be spent on primary education.”

The Sutes of Bihar and Bombay only hav« reached this target so far. 
In case of other States and Union Territories the expenditure on Elementary 
Education is lower but is generally rising progressively.

Recommendation No. 5:— “ Munici pal Acts should be amended so as to 
make the levy of an education cess obligatoiy: or where it is not possible a 
■pedfic portion of their total revenue should be earmarked for primary 
<4ucation.”
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The States of Andhra Pradesh , Madras, Orissa, West Bengal, Rajasthaa 
and the Administration of Delhi only are in favour of this.

Recommendation No. 6:— “ In village panchayats a portion of total revenue 
should be earmarked for primary education” .

It has been accepted by the State of Madras and favoured by Orissa.

Recommendation No. 7:-^“All local bodies should be required to levy a 
cess on land revenue, a definite portion of this revenue should be earmarked 
for primary education.”

This is being implemented in the Stales of Andhra Pradesh, Bombay and 
West Bengal. It has been accepted by the States of Madras and Orissa also.

Recommendation No. 8:— “ The authority to sanction budget should 
vest in the State Governments. Certain powers regarding reappropriations 
should be delegated to local bodies.”

This is being implemented in the States of Andhra Pradesh Madras, 
Orissa, West Bengal and partially implemented in the State of Uttar Pradesh.

2. The Governments of Mysore and Madhya Pradesh have written to 
gay that they are considering the question of implementation of Kher 
Committee’s recommendations.

3. The Governments of Assam , Punjab, Andaman and Nicobar Islands, 
Laccadive, Minicoy and Amindive Islands and Jammu & Kashmir are not in 
favour of the recommendations under reference.
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APPENDIX B

{Vide Ministry’s reply to reccommendations No. i6, Chapter I)

Action taken by the Government on the recommendation No. i6 contained 
in fourth report of the Estimates Committee on the Ministry of Education.

(A) The following decisions have been taken so far:

1. The Government agree in principle that a high priority should be 
given to women’s education and special measures adopted for the purpose.

2. The Centre should assume greater responsibility for guiding the 
States aaivelyin formulating special schemes for the expansion of girls 
education, endeavouring to find the necessary fimds and pressing for effective 
implementation.

3. It has been decided to appoint a National Council for Women’s 
Education to advise government about educational problems of girls at various 
stages. It will be considered in due course whether State Governments 
should also be advised to appoint similar Councils at the State level.

4. It is not necessary to appoint a separate Joint Educational Adviser 
at the Centre at this stage to look after the education of girls only. It may, 
however, be necessary, at a later stage when the Third Plan is under way, to 
establish a Division or Section wholly concerned with the study of issues 
arising out of the programme of women’s education to expedite action.

5. There should be a Deputy Director or Joint Direaor of Women’s 
Education in all the States, who will be specially charged with following up 
the programme of women’s education as her special responsibility

6. The Government do not think it would be possible to provide another 
10 crores of rupees for the education of girls and women only during 

the remaining period of Second Plan. As for the Third Plan, the Gov
ernment would bear in mind the Committee’s recommendation for adequate 
provision for the purpose.

(B) Action taken so^far :

1. The Government have constituted the National Council foriWomen’s 
Education.

2. The Government have recommended to the State Governments that 
there should be in each State Department o f Education a Deputy or Joint 
Direaor ofWomen’s Education who should be specially charged with for
mulation and execution of special programmes for the education of girls and 
women in the State.

3. Ten copies of the report of the National Committee on Women’s 
Education are placed below.
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APPENDIX C

(yide Introduction)

Analysis of the action taken by Government on the recommendations contained 
in the 4th Report of the Estimates Committee {Second Lok Sabha)

1 . Total number of recommendations made . . . .  44

2. Recommendations accepted fully by Government (vide re
commendations referred to in Chapter II)

N u m b e r ..................................................................... 36
Percentage of t o t a l ........................................................... 81-8

3. Recommendations accepted by the Government panly or
with modifications (vide recommendation 27 referred toin 
Chapter I I I ) .....................................................................

N u m b e r ..................................................................... i
Percentage of t o t a l ............................................................2-3

4. Recommendations not accepted by Government but replies
in respect of which have been accepted by the Committee 
(vide recommendations Nos. 21 and 25 referred to in Chapter
III)

Number ...................................................................... 2
Percentage of t o t a l ............................................................4*5

5. Recommendations replies to which have not been accepted by
the Committee (vide recommendations referred to in Chapter
IV)

N u m b e r ............................................................................ 5
Percentage of t o t a l ............................................................11*4
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Agency Name and Address Agency Name and Address Agency Nam and Addreu 
No. ot the Agent No. of tae Agent No. of the Agent

70 People’s Book House,
Opposite Jagan- 
mohan Palace M Y- 
SORE-i.

71 ‘JAGRITP Bhagal-
pur-2, BIHAR.

72 The New Book Com
pany Private Ltd., 
Kitab Mahal, 188- 
90, Dr. Dada- 
bhai Naoroji Road, 
BOMBAY.

73 The English Book
Depot, 78 Jhokc 
Road, FEROZE- 
PORE CA N TT.

74 Minerva Book Shop,
9, Jor Bagh Mar
ket, NEW DEL- 
HI.3.

75 People's Publishing
House, Ranijhansi 
Road, NEW
DELH I-i.

76 Shri N. Chaoba Singh
Newspaper Agent, 
Ramlal Paul High 
School Annexe, 
Imphal, M ANI
PUR.

77 Minerva Book Shop,
The Mall, SIM- 
LA -i.

78 Universal Book Com
pany, 20, Mahatma 
Gandhi Marg, A L
LAHABAD.

79 Mahdya Pradesh
Book Centre, 41 
Ahilya Pura, IN- 
DORE CITY, (M. 
P).

80 Mittal & Co., 85-C,
New Mandi, M U- 
ZAFFAR NAGAR  
(U.P.).

81 Firma K. L. M  ikho-
padyay, 6/1A 
Banchharam Ak- 
rur Lane, CAL
CUTTA-12.

82 Freeland Publications
Private Ltd., II-A/
16, Lajpat Nagar, 
NEW DELHI.

83 Goel Traders, lOO-C
New Mandi, M U - 
ZAFFAR NAGAR  
(U.P.)

84 Mehra Brothers, 50
G,Kalkaji, NEW  
DELHI-19.

85 The Krishna Book
Depot, Publishers, 
Booksellers, tta- 
tioneif & News 
Agents, Main Ba
zar, PATHAN- 
K O T  (E.P.)

86 Dhanwantra Medical
& Law Book House, 
1522-Lajpat Rai 
Market, DELHI-6.

87 The United Book
Agency, ^8, Amrit 
Kaur Market, Pha- 
argarj, NEW  
DELHI.

88 Bervaie’s Book Hou-
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